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with B.C.G. Vaccination doe. not 
arise. 

Rise In Prices 

5482. Shrl Mabe.war Nalk: Will 
the Minister of Finane. be pleased 
to state: 

(a) whether It has be,n revealed 
by an analysis of the official index of 
wholeslle prices upto March. 1966 
thlt the general price level in India 
has risen by about 80 per cent in the 
past decade spanning the Second and 
Third Plans and 

(b) the effective remedial measures 
Government propose to take to bring 
down the general level of prices? 

The Minister of Flnlnce (Sbrl 
Saeblndr. CbaudhUlI): (a) The gene-
ral level of wh:Jles:ile prices, as 
measured by the general index of 
wholesale prices (1952-53 - 100). has 
.hown a rise of about 76 per cent In 
the p .. t dec.de spanning the Second 
and Third Plans. 

(b) With. view towards stabilizing 
the general level of prices. the Gov-
ernment would continue to help 
increase production, to keep a res .. 
traint On demand through appropriate 
fiscal and monetary policies. and to 
regulate the prices and distribution of 
essential articles of mass consumption 
in times of shortage. 

Strl.... In Alb..... Botel 

541S. Shrl R. S. Paad8T: 
Sbrt R. Barua: 
Sbrt D. C. Sharma: 
Shrt P. C. Bol'Mah: 

Will the Minister of Wor ..... BOWI-
~ and Urbaa Developmeut be pleas-
ed to state: 

(a) whether It I. a fact that a 
Ughtnin, strike of employees took 
place in the Ashoka Hotel recently 
which disrupted its normal services; 

(b) if so, the cause. of the strike; 
and 

- (c) the loss sustained by the Hotel 
on account of thb strite! 

The Minister of Wor ..... Roasla, anI! 
Urbaa Developmeat (Sbrl Mehr 
Chand Khanna): (a) A certain num-
ber of workers, stopped work for 
some time on the 22nd April. 1966. 
The no:-mal service on the noors and 
in the dining rooms was eIYected for 
a few hours. 

(b) This refusal of the workers to 
carryon with their narmll duties 
arose out of an allegation that a 
worker had been maltreated by an 
executive of the Hotel. 

(c) The Hotel did not sustain any 
loss on account of this incident. 

Re,loaal Plans for Irrigation, Power 
and Flood Control 

548.. Sbri R. S. Pandey: 
Shrl R. Barua: 

Will the Minister of Irrl,ation anIl 
Power be pleased to state: 

(a) whether it is • hct that some 
regional plans for irrigation, power 
and flood control are being chalked 
out outside the Fourth Five Year 
Plan; 

(b) if '0, the details of this plan-
ned programme; and 

(c) how it will be implemented? 

The MlDIBt"r or Irrlratlon a04 
Power (Shrl Fakbnad.dID Ahmed): 
(a) No. 

(b) and (c). Do' not arise. 

lJulastrlal Tralnln, IDsUtates tor 
Sebedaled Cutes and Sehedale4 

TrIbes In 0rI-. . 

5485. Shrl K. L. More: 
Shrl RamaebaDdra utake: 

Will the Minister of P1aJmlng and' 
Social Welfare be pleased to state: 

(a) whether the Tribal and Rural 
Welfare Department of Orissa Gov-
ernment have requested the Central 
Government for allotment at six 
special industrial training institutes 
under the Central sector in Orissa to 
train up Scheduled Castes and Sche-
duled Tribes candidate. during 1965-
66 and 1966-67; 




